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CENTRAL AD"lNISTIATlVE TRIBlmAL 
I ALLAHABAD BENCH~ ·ALLAHA Ao. 
I 

• I 

l 
Allahal,ada Oat•d 4th DtY ot AYQU•~~ 1999, 

"-. I . , ... 
I ' 

Coru *- Hoft'-tiia l'lr,s.: D1yal, A,111. 
I • I 

~on•ble . "r.s.K., Agarwal • . J.~. 

1 • 

O.A, 6~8/91 (L11dina liJpif 
\ 

I . 
i 

t 

Alona vltht . O, A· 672/99, 673/SUI, 682/99 to 695~99 

t 

I ! 
' , Alonq Mith o,A, 701/99, 70pla1.*121/99 t 0 · , 734/?p. 

Alona v1\h o.A. 771/99 tnd _o.A •. e211¥9 

\lijai Prakash Pand.•Y 

aon or Sr1 R.o. Pand•Y 
r/o7b3/338, "e•rapur, Allahabad 

' poated aa. sr • . O.vialonal . Accounta . Ottica~, 
. ' 

'rovlncial. D1v4J.on, 
Pratapgarh, 

• • . Applican~. 
l 

Counsel ror the aµplicants- Sri R,Pe ; Singn, . Adv, 

I Varaue 
. 

1.Union of 1 India tbrougu the 

Secret1rf , Governaent ot , lndia, 
"iniatry of r1nanc1, N!M. D•lhi, 

~.coaptroller l Auditor Genera~, 
ot India~ 10 Bahadur Shah Zar1r ft~rg, 
Ntiw DeW. 

3, Ac~ountant Ganara~ ~1 (A& E),u.p, · 
Allahabad. 

I 
4. Exacutiva .Enginaer. Proviaaion 

• I 

Oiviaion, P.~.o. , Pratapg~fh • ,. 

• 

I · ••. • · Raapondanta, 

• 

• 

• 

Counsel tor the reapondantaa- Sri Allit sthalakar Advt 
(for Raapandanta No.1 ta 3 J and 

I 
D,A.672/~9 ; 

Sri K.P. Singh, Adv. 
(For Raap!lnden~ · Na.4). 

I . 

B.o, "1ahr1 aged about 4'1 years 
eon or l•~• Sri Sita Ram "lehra, 

I 
• 

• t 
• • 
I 
' ' . 

l 
I 

I 
I 
• I 
' 
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r .. ident ol fa62-I, .MullfoEdgan.j, ' . 

.. 
All.alaabatt.. I 

• • · • . Appllc.,.t. . I 
Counaal. f oz \ha 

.. I 
. ' ' 

appllc.ati..: 5ri. A.v. Sl"i¥•atava , Ad"• 
Sri R.P • . Sin , Adv • . 

"'. 
. ~ .. , 

.. 
1 • . Union of lndia. ~bzough \h• 

I 

Secsat•rY•· Govern•••~ . or India, 
ftiniaUf of Fiaa.-ca~ . 11 • ., D•lt-1• 

2 • . CmpboJ.Je• l AucU.tor Ganu11l, 

1U BahallU~ , Shab Zafar ftar,, 
law Da~~ 

3 • . Aaeo11nt.nt GanaEal. 11 (A+E) 

u.P. Allabab&Ji• 

•• The Executive Enginaa,, 
Irrigation Oivi•ion-~, 

All~ab.,S• 

f 
I 

1 
or lndla, 

I 

I 

• 

• • 

" . 
• 

• 

Ii 
{ 

Raapandantat-Sd. Amit. Sthalakar Adv. · .J 
. (r or Reapandent. No.1,2 13) I! Counnl. t.or thl 

Sr1 .K.P• Si"lh Adv. 
(For R•a~ond .. t . Np.4) 

O,A,b7lJ99 • 

R.s. Pl.i.•nra aon or Sri J.P. Al•r• 
' 

aged about1 49 Y••Ea, 
r/o 23/47/14~, Sneo Nagai-, 

• 

Allanpur, . 1Allanab•d• . 'at prau" t 
• 

I 
• 

poatad •• Sr. Divialonal Accountan.t, , ' 
Provincia~ Div1•1on, · Vuanaaf • i 

I • .. Applicant • 
' coun .. 1. ror tha· applicant& Sri R.P • . SinQh, , Ad,. 

· Va1'8f.1• 

1. Uniori of lAdla th~ougb. the 

Secrat.•11 .• Gova~naant or lnd1~, 
fliniauy or . Finana•·· ...... Delhi. I 

\ 

t 

' 

·1; 
Ii 
I 
l 
l 

l 
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O,A,§82/99 

- -
Rajeev Kuaar Sonkar 
aon of Sri Har1 Lal Sankar, 

89 Kala- danda, Himaatgan~, 
Allahabad. 

. ~· 

Counaal for the •Pi>llcanti-
• 

• 

I 

i 
I 

• 1• A.,pllcan ... 

Sr~ K.s. Rathora, Adv. 
t 

1. Union or India, through Accountant Ganaral, 
U,P. Allahabad • 

• 

• • I • 
• J 

2, Deputy Accountant General (Uorke),A.G,U,P. Allahabad, , 

3, Superintendent Engineer of of ~urke, 
Flood work Oiv.aion, Gonda, 

4, Exacub.ve Engineer, I & P. Oiv~aian, Banda, 

, , • . ReapDndanta. 

Counael tor ~he reapondentas- Sri Aalt Sthalekar Adv, 
(For Respondent No,2 to 3) 
Sri K,P. Singh, Adv, 
(For Respondent No,4) 

O,A,b83/99 

Girija Pati Snukla aged 47 Y•aJ'a 

eon of Sri Triyugi Narain Shukla, 
resident of ·Sabina R .. d, Niya•at Chak, 
Gorekhpur and posted aa Divisional Accounta 
Gr•de-1, in the otfic• of the Superintending 
of lJOrke (8,), 
Construction Divaion, P.~.o. 
Gorakhpuf • 

otf icer, 

• • Applicant, 

Counsel for the .applicant'- Sri R,P. Singh, Adv, 

Vareua 

1. Union of India through . ~he 
Secretary, Government of India, 
Pliniatry ot finance, . New Oelhl. 

2~ The Comptroller ' Audi~or Genera~, 

or India, 10- Banadur Shah Zatar ~arg, 
New Delhi. 

3. Accountant. General 11 (Al£) U.t'. 
Allahabad • 

• 

Tne SUperintanaent or ~rka, 
Temµ. Oivieion (N.H,) Cona\ruction 

Contd. , ,4 
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. . . 

• 
Couna•~ tor tne Rea~ondantas•Sri Aait Sthalekar Adv. 

· (for Raapondent No.1 to 3) 

• 
Sri K.P. Singh, Adv. 
(for Raeponden~ No.4) 

O,A,D84/9g 
~ . 

s.G. Pathak lagad abou4 .39 yaara, 
eon ot Sri R.N. Pathak, l"eaidant 
JJJ/3Pullad Housing Sen•••• 

I 
I 
I 

Df I 
Narandra Hagar, Tanri Garhwal, pr•eent 
poatad •a Divisional Accaunte orr1~ar 11 
orrice ot Execut~v• Engineer, 
Conatruction Division• Narandra Nagar, 
Tehri GarhwaJ., 

•••. Applicant. 

Counsel ror th• applicai.t a S~i; a..~ ~ Singh, Adv. 

Versus 

1. Union ot India thrDUGh ~he 

Secre~ary Govarn•ant or India, 
Plini etry or Fin8l oe, Naw D•lh~. 

2· Co•ptroJ.lar ' Auditor Ganaral, 
or India, 10- Bahadur Shah Zarar 
New D•lhi. 

fllarg, 

3. jccountarit General 11 (A&E) U.P,, 
Allahabad. 

4. Executive £ng1naar, Construction 
Division• Narandra Nagar, 
Tahrigarhwal, 

Counsel r or the 
• •• Reepondanta. 

raapoddantaaSr1 Allit Sthalekar(Adv.) 
(For Reapondante 1 to 3) 

O •. A,. 685(99 

Sri K.P. Singh 
(For Real'dllent 

Adv. 
No.4) 

Pra•od Ku•ar fllani Tripathi agad abaut 39 ye•ra 
eonuf late Sri Awadheeh ftani Tripathi, r/o Aahok Nager 
Colony, Baaaratpur Gorakhpu,. 

• 

• •• Applicant. 

~ Counoel tor the aµplicanta sri R.P. Singh. Adv. 

Ver au a 
--
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1 • . Uniop or India through ~he Secretary, -..... 
Government or India, "lniatry or Finance, 
New. D• lh~ • 

2 • . C011ptroller & Auditor . Genaral,ot. India, 
10-BahadUr Shah. zarar ~arg, 
Maw. D•1'1ie 

• 
• I 

• . I 3. Accountant General 11 (A &E) 
• 

U.P. A.A.lanaba~. 

•• Tna Executive Engineer, 
Lag_hu . Sinchai Khud, 
Gorakhpu~. 

• ' 
' 

• • • Raapondent,a • 

• • 

• 

Counsel ror tha , Reapondenta&- Sri A•~t. Sthalekar Adv. 
(for reapondant No.1 to 3) 
Sri K.P. Singh• Aov. 
(for Respondent Na.4) 

Ram Kamal Singh ao~ or Sri Ram Subhag ·Singh, 
Resident or 739-H Old Poat Office, 
Civil Linea, Baati. 
at present posted in Construction On.I 
P.1.1.0., Baati. 

• •• Applicant. 
Counael for ~ha applicant: Sri R.P. Singh, Adv • 

Versus 

1. Union of India• through the . Secretary, 
-Government or India, Ministry or finmc a 

New Oelh1. 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar Marg, 
New Deln~. 

3. Accountant General II (A & E) 
Uttar Pradesh, Allahabad. 

4. The Execu~ive £ng1neer, 
Conatruction• · Oiviaion-~, 

P.Y.o. Bast~. 

~ Counael for the 

• • • ReaPondenta • 
reapondentaa-Sri Amit Sthalekar(Adv) 

· (for Reap0f1dent No.1 to 3) 

, 

Sri •.P. Singh Adv. 
(for Respondent Na.4) 

Contd. • . • 6. 

• •• 

• 

= 

I . .. .. 
1 
• , 

. 
• . 
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-
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O,A, 687/99 I 

K.c. Shar•a aged about 51 yeara 
eon or Sr1(Late) Sharda Praaad Snaraa, 
resident or •573 Nirala Nagar 
Rae Bar~lly at praaent paa\ed •• S.nior DiviaiPn 
Accounta ~or.r1car, . Sn~da. Sahayak Khand 41 Rae Bareilly 

• \ I • · , •• Ap~lic•n~. 
Counael rar the a~plicant1- Sri R.P.. Singh, Adv, 

Varaya 

1, Union or India through the , Sacre~ary 
Govern•ent or India, "iniatry of finance, 
Nev D•l~. 

2 .. Cu•ptroller l Auditor GU\9ral,or lndi~, 
10 Banadur Snah zarar Plarg, 

New Oelh~. 
' 

3, Accountant General 11 (A & E) U. P. 
Allahabad. 

4, Execut~ve Eng~neer, 
Sharda Sahayak Khand41, 
Rae B•reilly. 

• • . • Respondents. 

Coun•al ror the Respond.ental•Sri A•i t. Sthalekar, Adv. 
(for R•a~Dndant Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(for Raapondant No,4) 

O,A, o88/p9 

Suraah Datt Pandey agad about 52 years 

aon -or late Sri Ch•ndra Snekh~ Pandey, r/o Village 
Paran Jot P,o, ~anganj,, . SUltanpur at praaa~t 
poatad ia tha otf ice of the Executive Eng•naer, 
Conatruction Diviaion-2, SUltanpur, 

• 
• ,Applicant. 

Counael far the App~icanti Sri R,P. Singh, Adv, 

Versus 
1. Union of India througn ~ha Secretary• Govern•ent ar 

India, Miniatry or Finance, New Delhi, 

2. Comptroller ' Audi tor General or India, ' 
10- Bahadur Shah Zatar ~arg, _ New Dalh~. 

3, Acfountant General, 11, U.P~ (A ., E) 
Allahabad. 

J 4. Executive Engineer, Conatru4t.ian Diviaion-2 
Sultanpur. 

• . .. Reapondani.a. 
Counsel tor tne respondental• Sri Aait Stnalekar Adv, 

(for Ree~ondent No,1 to 3J 
Sri K.P. Singh Adv, 

, 

.... 

, 
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O.A.689/9 

· Krishna Narain Tandon aged about 56- yeara 
aonof Sri Jugal Kiahore Tandon, 
r/o 78U Janak Puri~ Ba~eilly, 

Poeted •• Senior Diviaional Accounta Officer, 
Offic•.of the Executiva Engineer, ,.rel Engineering, 

' oiviaia~; Bareill~. I 
• , e1 • Applicant. 

• 
Coun•al, for tha applic~~t:- Sri R.P. Singh• Adv. 

Vara\' a 

1. Union or India, ~hrough tha Sacratazy 

Government or India• Ministry or . finance, 

New Oelni • 

2 .. Co•ptroller & Audi tur General of .India, 
' 

10• Bahadur Snah Zafar Marg, New. Dalui. 

l. Aceuuntant General II (A & E) U.P. 
Allah·abad. 

4. Executive [nginaer, Rura! Engineering, 

· D1vie1 on-~ Bareilly. 

• I 

• • • Reapondante. 
Counsel for thereepondents&- Sri A•it Sthalek'ar, Adv. 

(ror~raspondent No.1 to 3) 
Sri K.P. Simgh, Adv. 
(For Reapondant No.4) 

O,A.b90/~9 

R.K. Pandit .aged about 49 yaara 
aonor late Sri Ra• Dao Pandit, r/o ~onaddipur 
(near Gurdwara) Gorakhpur at present posted as .. 
D~visional Accounta Officer I, In the ortice of 
Executive Engineer, Provincial Oiviaion, P.y.o, 
Cioraknpu~, 

• • Applicant. 
Counee~ for the applicanti- Sri R.P. Singh, Adv • 

• 

Vereua 

1. Union or India through. the Secretary, . Mini a try or 
Finance, New Oeln!. 

2. Comptroller & Auditor General or Indi•, 
10• Banadur Snah Zafar Marg, New . Dalo~. 

3. Deputy . Acc.G¥ntant General, llt U.P. (A & £) 
Allahaba~. 

4. Executive Engineer; Provincial Division, 
P.u.o~ ,Gorakhpuf • 

~ Couneol 

I • , · • Reepondanta. 
far the . Raepondentas- Sri Amit Sthalekar •Adv. 

(ror Respondent No.f to 3) 

Sri K,P.Singh, Adv. 

I 

J 
'I 

i 
I 
'I 
• . ' 

I 
I 
I 
I 

(ror Respondent Na.4) 
L .. . . .I 

' .. •• 

u 
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O.A, 691/99 -
s.ft. Ali Sabir, aon of late 5r1 Haidar Abbaa, 

' r•aident or 178/24 Raid Gate Hatal Lana, Golaganj, 
Lucknow, at . praa•nt working aa OivJ.aional Accounts 
orticer Gtade-1 1 Bu~ldin; Oiviaion~I P.w.o. 
Manataa Gandhi Marg, , Luckno~. 

.. •· I • 
\ I • • .Applicant, 

counael. tor the . ApplicantaSri R.P. Singo, . Adv. 

Vera~a 

1. Union of 
1'11 ni a try 

India, through. the SecEetary, 
• 

of rintn ca, Govt. ot India, New O•lhi. 

21 Comptroller l Auditor . General or lndi,, 
10- Bahadur . Snah Zafar ~arg, New Delhi. 

3. Accountant General-II (A & E) 
Utter Pradesh, Allahaba~. 

4. Executive Engineer, Building Oiviaion, 

P.u.o. ~ahat•a Gandhi ~arg~ Lucknow, 

i 
' . I 
• 
' 

. • •• Raapondente. 1 

I 
Re ePondenta :-Sri . A111 t Sthalakar, Adv. ·· 

(for Raa~on~•n~ No.1 to 3) I 
Counsel for the 

O,A,692/!19 

Sri K.P. Singn, Adv. 
(for reaPoPdant No.4) 

Onaraa Pal Singh, aon or Sri Sher Singh, 
R/O 123 Chutkuwala, Oiett. Oehradun, 
at preaent working ae Oiv~aional Account• Otti~•r, 
Grada·l~ PU.nor . Irrigation Div•aion, Pauri Garhwal. 

••• Ap..,licant. 
Counael for the A.,pllcanti- Sri R.P • . Singh, Ady. 

Veraua 

1.Union or India, through the Secretary ,Ministry pf' 
finance, Govt.or India, New Oelni. 

2. Comptroller & Auditor Gan•ral of lndi~, 
10 .. Bahad\.lr Snah Zafar Marg, New Dalni. 

3, Accountant General 11 (A &E) 
U.P. Allahabad. 

4. The Executive Engineer, ~in~ Irrigation Oiviai~n, 
Pauri Garhwal. 

. ~ Counsel . to~ the Raapondent.1-

• 

• •• Reapondenta • 
Sri Allit Sthalekar, Adv. 
(for Raap. 1 to 3) 

~ri K.P, Singh, Adv. 
\for reap. No.4) 

• 

, 

4' . 
# 
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O,A, 
! 

b93/p9 

Lok Nath Snukla agad about 48 yeara ' 
aon or late Sri S,N, Snuk·~a, r/o C-105 Rail Nagar, Jail 
Road, Lucknow. Presently ~oated as Oiviaianal Account• 
orricar Gr,I in ~ha office or the Exacu,ive Eng, ' 

, conatruction Oiviaion, P.w.o. Lucknow, 
· • , ,. , Applicant, 

' Counsel to~ the aµpllcant a Sri R,P, Singh, Adv, -
Var au a 

1. Union of India, through the Secretary, 

Ministry or finance, New Dalni, 

2, Comptroller & Audi~ur General of India, 
1u- Bahadur Shah Zafar Road, New D•lni. 

3, Deputy Accountant General II, (A & E) 
U,P, Allahabad, 

4, Tne' Executive Engineer, Conatructian Division, 
P.w.o. Lucknow, 

• , • Respondents, 
Counsel tar the reapondente:- Sr~ Amit Sthalekar, Adv, 

(for Raap. No,1 to 3) 
Sri K.P. Siogh,Adv, 
(far Raap, No, 4J 

O,A,694/99 

P,K, Pathak aged about 44 years at present posted ( 
Divisional Accounts Officer Grade I, in the 
Of flce or the Executive Engineer, Conetruc~ion 

Division No,4, SUltanpur, 
• • , Applicant, 

Varsua 

1, Union of India through the sa~retary Gavt,ar India 

Ministry ar financ• New Delhi. 

2. Camptruller & Auditor General of India, 

10-Bahadur Shah Zafar Marg, New Oelni, 

3, Accountant General 11, U,P, (A I E ) 

Allahabad, 

4, Executive Engineer, Construction Division No,4, 

Sultanpur, 
•. •• Raspondante, 

h-Couneel for the R• epontiante a-Sri Alli t Sthalekar, Adv, 
( ror Raap 1 ta 3) 

Sri K.P. Singh Adv, 
(far Raap, No.4) 

, 

• ' 
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• 

• 
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O,A, 695/29 

-10-

I 
I 

I 
I 
I 
I 

i 
Arun Ku•ar Srivaatava. aon ot Sr~Saraswati Pra,ad 
Srivaatava r/o SIK/2 Sarvodaya Nager, Allahpu~, 
preaently posted at Rural Engineering Servicea Division 
ratehpur. 

'• , • • Applic~nt. 

' Ver,a\la 
• • 

1. Union or India through. Comptroller .nd Auditor 
General or India, 10- Banadur Shah Zatar ~atg, 
Neu Delhi. 

2. Accountant General (A & E) U.P • . Allanabad, 

3. DAG Wmrka, orrice or Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering Sarvicea, 
Diviaion Fatehpur. 

• • Reapondenta. 

Counsel for the Reapondenta- Sri Allit Sthaiekar, Adv. 
(ror Reap. 1 to z ) 
Sri K.P. Singh Adw. 
(For Rae. No.4) 

O,A, 701/99 

Uttam Singh aged about 48 Years aonof Sri Umda Singh 
r/o 548 Nai Basti Snikohabad, Firozabad posted as 
Divisional Accounta Officer Grade I, Office or the 

I 

Executive Engineer, Minor Irrigation Division, firozab~d. 
• • Applicant. 

Counsel. for . the applicants-Sri R.P. Singhl Adv. 

Ver sys 

1, Union of India through the Secretary, Plinistry or 
Finance, New Delhi. 

2, Comptroller & Auditor General ot India, 
10- Bahadur Shah Zafar Marg, New Oelui, 

3. Deputy Accountant General 11 ( A & E) 
U.P. Allahabad, 

4, Executive Engineer, Minor Irrigation Division, 
f'irozabad. 

• • • Reapcndenta. 
Counsel for the reapondentaa-Sri Aaait Sthalekar, Adv, 

(for Rea. 1 to 3) 

• 

Sri K,P, Singhf Adv, 
(fur Rea. No.4J 

- ... 

' 

l 
-· 

I 

I 
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O,A, 709/99 

Vindhya Vaaini Yadav a/o Sri Ra• Kewal Yadav, 
Village Rawana Poat SidhauJ4., Oiatt. Gorakhpuf, 

• • Peti t.iouer. 
Couneel for the P•titloners- Sri B.N. Singh• Adv, 

. ' V•raya 

1, Union of India through_Comptroller l Auditor General 
of India, New Oelu~. 

2, Cueptroller and Auditor General of . lndiay 
10- Bahadur Shah Zafor Marg, Neu Delhi. 

3. The Accountant Genoral ( A & E) II, 
u.P~ Allahabad 

4, Tne Deputy Awcountant Ganaral ( uorka) 
the Office of tha Accountant G•n•ral (A & E)-11, 
U.P,Civ.l Linea, Allahabad, 

• • Reapondanta, 
Counsel for the Respondents&• SriAmti Sthalakar,Adv, 

(Sor Res~. No,1 to 3) 
Sri K,P. Singh, Adv. 

O,A, 727/99 

Surya Nath Singh aged about 48 years sonof Sri Udai 
Bhan Singh resident of Bakar Ko, Post Otfice AhrauJa 
(Chhinanuna) Azam~arh, posted aa · Divie•onal Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, Babraich 

, • • ApplicS1 t, 

Counsel for the Applicant:- Sri R,P, Singn, Adv. 

Versus 

1. Union or India through the Secretary ~inistry of 
Finance, Nau Oei11i. 

2. comptro~ler ' Auditor General of India, 
10- Banadur Shah Zafar Marg, New Oelni, 

3. Oaµuty Accountant G•n•ral 11 ( A & E) 
U.P. Allahabad . 

4. Exadutiva Engine•r, Laghu Sinchai Khand, 

Bahraiah, 
••• Respondents • 

Counsel rorthe Reaponden•si Sri Amit Stnalekar• Adv. 

• 

(For Reap. 1 ~o 3 ), 
Sri K.P. Singh, Adv. 
(for Reap. No.4). 

• .. . 
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O,A, 72§/29 

Babu Ra• ag•d about 49 yaara eon or Sri Vijay Singh 
resident ot · 38/39-l, . Gopalpura, Agra. at preae"t 
posted •• sr • Divisional Accounta orficer in the 
or rice of Executive Eng~neer, Provincial Oiviaio'1, 
P,\J,.O, Agra, 

,. , .. • Applicant. 
• 

Counsel for ~he Applicant si-1 R,P, Singh, Adv, 

Uaraua 
1, Union or India through the Secretary, l'liniatry of 

Finance, Naw Oalhi. 

2. Comptroller & Auditor General of lndi•, 
10- Bahadur Shah Zarar Marg, New Oalni, 

3, Deputy Accountant General II, U,P, 
( A l E) Allahabad, 

4. Executive Engineer, Provincial Diviaion, ~.~.o. 
Agra, 

• , • RaaPondan~e. 

Cuunsel for the Reapondanta:- Sri Amit Sthalakar, Adv. 
(for Reap. No,1 to 3) 

O,A, 729/99 

Sri K,P, Singh, Adv, 
(ror Res. No, 4J, 

M.~. Sharma aged about 49 years eon ot Sri Banaraai Oas 
Resident ot Duarm Niwas, Karbala Road,. Nai Baati, 
Bijnore, present posted as Sr, Divisional Accounts 
Officer, in the off ice of the Executive Engineer, 
Construction Division, P,.y,o, Oha11pur, Bijnore 

• , ,Applicant. 
Counsel ror the applicant : sr~ R,P. Singh, Adv, 

Versus 
1, Union of India through Secretary, Ministry of 

f•n&lce, New Delhi, 

2, Comptroller & Auditor General or Indi.a, 
10• Behadur Shan. Zat er i-targ, New Delhi, 

3. Da~uty Accountant General -II (A & E) 
U.P. Allahabad, · 

4. The Executive Engineer, Conatructi.Pn Division, 
P.u.D. Ohempur , Bijnor,. 

• • • Reapond9nt•• 
Counsel tor the Reapondentsl• Sri Amit Sthalekar., . AdVs 

(For Reap, No.1 to 3 ) 
Sri K,P, Singh• Adv. 
(ror raa, No.4} 

• • • • 

( 
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O,A, 730/99 

Sri Narain Rai . aged about 48 yeara eon or Late Sri ~angle 
Pd. Rai, resident or puated •• Divisional Accounts 
Otticer Grad• llt in the Office or the Executiv1 
Engineer, Plinor Irr~oation Diviaian, B•llia 

. . • • ,Applicant. 

Counsel ror the Applicants Sri R.P, Singh, Adv. 

Versus 

1. Union of India through the Secretary Ministry of 
finance, New Delhi. 

2,Comptrollar ' Auditor General of India, 
10- Bahadur Shah Zafar Marg, Naw Delhi. 

3, Oe~uty Accountant General - 11 ( A & £) 
U.P, Allahabad. 

4. The Execut.iva Engineer, Minor Irrigation Oiviaion, 
Balli a, 

• • Reapondenta. 
Counsel for the Raapondantai- Sri . Amit Sthalakar, 

O,A, 731/99 

Sri K,P, Singh, Adv, 
(for Rea, Ro. 4) 

Monan Ram Temta aged about 46 yaara sun of Sri Kiahan Ram 
Tamta, R/O Villaye Lov, P,O, Lov Oiatt, Bagaah~ar, posted ( 
in the Otfice of Executive Engineer, Temporary Oivi sion, 
P.w.o. Nainital as Divisional Accounts Orfi~•r Grade-I. 

.. • • Applicant. 
Co~nael for the Aµplicant:- Sri R.~. Singh, Adv. 

Versus 

1, Union or India, through the Secretary Ministry of 
rinance New Delhi, 

2. Comptroller & Auditor General ot 1ndia, 
10• Bahadur Shah Zarar Marg, New Oalni. 

3. Oaj.lut_y Accountant General-II ( A & £) 
U,P. Allahabap. 

4. The Executive Enginea~, 
Temporary Division• P.~.o. Bhawali, Nainital. 

• • • Raspondanta, 
Counsel torthe Raepondentas- Sri Am~t Sthalakar, Adv. 

Sri K.P. Singh• Adv. 

\ 
~ • •• 
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O,A, 732/99 

Daya Ram Sin~h aged about 53 yeara aon or Sri H•rdao Singt 
resident or Care Sri D,P, Singh, Lane No, 11, 
Najibabad, Adarah Nager, Binjore, posted in the office 
or the Executive Endmaer• Construction Division, 
P.~.o. Najibabad, . Bi~nora aa Divisional Accounts Officer . ~ 

Grade-II. · - .. .. .Applicente. . 
Counsel tor the ApplicantJ- sSri R.P. Singh, Adv, 

Veraya 

1. Union of India through the . Secra~ary, l'linietry of jka 
Fin.nee, . Naw Delhi. 

2. Coaptrollar & Auditor General of India, 
10• Bahadur Shah Zafar Marg, New Delhi. 

3, Deputy Accountant General, II ( A & E) 
U.P. Allahabao, 

4, Executive En91neer, Construction, Construction 
Division, Peu.D. Bijnora, 

• •• , Raapondante. 
Counsel for tha Reapondentss-Sri Amit Sthalakar,Adv. 

Sri K.P. Singh, Ady, 

O,A, 733/?9 

Ra~ Baudh son of Sri ~.D. Baudh, aged about 41 years (. 
resident of 8b-£/3, Oabauli II, Ratanlal Nagar, 
Kanpur at . present posted as Divisional Accounts Officer-II 
in the office of the Executive Enginaar, Construction, 
Division, Kannauj , 

, •• Applicant. 
Sri A,P.Singh, Adv, Counsel for the ap~licant • 

Uersus 
• 

1. Union of India through the Secretary, Ministry of 
fin an ca, New De lhi• 

2. Comptroller & Auditor General of India, 
10• Bahadur Silah Zafar Ma~g, New D•lhi. 

3. Deputy Accountant General II ( A & E) 

U, P. Allauabed, 

4, Executive Engineer, 
ConatructionOiviaion , Kannauj, 

• • • . Ree~ondenta. 
Counsel tor the reapondantas- Sri A•it . Sthalekar, Adv. 

Sri K,P. Slngh, Adv • 
• 

• •• # 
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Sri Prabhu Dayal Ma•na, Diviaional Accountant 
son or Sri Ratan Lal, Poatad undar Admlnlatr•tlv• 
Control and ~an~ga•ent or the Ac~ountant G•neral u,p, 
In the oftice of ~he Executive Engineer, Lower ~ot 

~ Branch One Ganga C&ftal; . Near Coll•ctorate, Agra Road, 

• 

Mathur•· (u,p,) ~ 

Permanent koaa addreea) Village Muna . Pura~ Poet- Kot, 
Distt. Dauea (Rajaathan), 

• • , Applican~. 

Counsel for the applicanti- Sri Rakaah Veraa, Adv. 

1. Tha . Co•ptroller 
Oelh~, 

Versus 

& Auditor General of India, New 

• 

2. The Ac:countant General-II, (A & E), Utter Prada~h, 
Allahabad, UtP• 

3, The Executive Engineer, Lower Mot. Branch On. Ganga 

Canal; Near Collactorata, Agra Road~ Ma~hura 

•. • • Reepondani.e. 
Counsel ror the Respondentss- Sri Amit Sthalakar, 

Sri K.P, Singh, Adv, 
• 

·o,A. 771/99 

Rakesh Kumar Saxena aged about 46 years . son of Sri H.S,L, ( 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
presently working as Divisional Accounts Officer Gr,I 
in the office or the Executive Engineer, Conatruction, 
P.\J.O, Agra, 

•• ,Applicant. 
Counsel for .the applicant I Sl'i R.P. Singh, Adv, _ 

Versus 

1. Union of India through the Secretary, Ministry of 
finance New Oelhi. 

2. Co~ptroller & Auditor General ot India, 
10-. aehadur Shah Zafar larg, New Delni. 

3. Deputy Accountant General, 11 · ( A & EJ 
• • 

U,P, Allahabad, 

4, Executive Engineering Constructio Oi~iaion, 
P.u.o. Agra. 

Counsel tor the respondentas-
• •• Raapondante, 

Sri Allllt Sthalekar• Adv. 

\ 

Sri l.P. Singh, Adv. 

\ 
~ • •• 
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o,A. 821/99 

Shiv Prakaah aon or Sri Pyare Mohan, 
r/o 68/179 Awaa Vikaa Colony, Badhpur 

.r.arrukhabad, presently posted aa Oivi•~onal 
Accounta Ottice•· Grade 1, Provincial Division, 
P.&.1.0. Kaonauj. 

• ~ • Applicant ~ -
Counaelfor the Applicants-Sri s.Srivaatava, Adv. 

Vera., a 

1. Union of India through Comptroller and Auditor General 
or India, 10- Bauadur Shan Zafar Ptarg, New Delhi. 

2. Oariyao Singh Nahra, Accountant General. ( A ' E) 
11 U.P. Allahabad. 

3. Oe~uty Accountanc General (Yorke) Otf ice or 
Accountant General ( A ' £) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Dist-t. Kannauj. 

s. Hiranmai Chatterji Oiviaional Accounts orr1cer, 
Gr-I Irrigation Division ratehpur • 

• Q •• Respondents. 
Counsel for the Respondents:- Sri Amit Sthalekar, Adv. 

Sri K.P. Singh, Adv. 

Order (In open cuur t) 

(By Hon 1 ble Mr. s, Deval Member 'A) 

In this bunch of O.As., the applicants have 

filed applica~ion against the transfer orders issued 

~osting them in various grades as Senior Divisional 

Accounts orricer or Divisional Accountants in 

three grades to div1aiona in the State. The applicants 

have prayed for cancellation or transrer orders on 

vartot:Js ground!. 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakesh Ver•a · Sri K.s. Rathore and Sri A.V, 

Srivastava appeared for the a~~licQnta and Sri A•lt 

Stnalekar for respondents No. 1 to 3 and Sri K.P. 

~\ Singh ror res~ondant Nc.4 appeerd. 

~have b~ •n heard. ~· hnd called ror 

• 

Their arguments 

certain record 

t 
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troaa the utf ice or Accountant General. That haa alea 

"been taken into consideration. 

Yhile the D.Aa. ware under conaidaration 

a Notification of Election Commiaaion data~ 12.7.99 
• 

was issued in \lhich the Election Commission had 
' 

' directed thst tha~a would be a total ban on the 
• 

trane1er of all officera/officiala connected w~th 

the aonduct of Elections. It haa alao bean mentioned 

in this Notification that the tranaf er orders issued 

in respect of the above category of off icera prior to 

the data of announcement but not implemented till 

data should not be given effect without obtaining 

specific perm1aaion from Election Commission of 

India in this regard. The net aff act of this Notifica­

tion is that the transfers have been put on hold 

till the Election process ia completed because the 

orficere concerned are officials concerned who are 

involved in ~ha Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the raa~ondants have 

not shown any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the pasta which were 

held pr•uiously by them. 

5. We, therefore, direct that the orders 

of transf er of tna applicants may not be implemented 

ti 11 election proce•a is over. In the meanwhile 

the respondents shall consider representations of 

~ha applicants if made y!thin two weeks from the 

- - ·. ..... • • •.t. • 
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data of this order and sha~l pass a raasoneu order 

on the representations with regard to their tranarers 

within a · period of four weeka from the aate of 

receipt of' repreaenta~iona. If the applicants 
• -do not represent, they shall be deemed to have 

accepted their order for trans• er and ••Y be dealt 

with accordingly. Yith these directions the bunch 

of D.As. stand• disposed of. There shall be no 

order aa to coats. 

6. The original record of transf ar which 

had been produced by the learned counsel for the 

respondents haa bean returned to learned counsel 

ror the respondents at the time this case was 

c 0 n "'i rh• T' .. r4 h v • • - ~ - ~ - .. 
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